IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date

12.06.2026

%HHHH'HH!IIIIIIIliiiiii{anmnunt
‘ Fee

1 |u.P.BAG 141903/2026|12.06.2026  |WP(C)/17871/2026(10 | c |

2 |U.P.BAG 141904/2026|12.06.2026 [WP(C)/17750/2026 |10 | c |

3 |H.K.MALLICK|41907/2026|12.06.2026 |WP(C)/17916/2026/10 | c |

4 |P. K. BARIK|41928/2026|12.06.2026 |WPCRL/549/2011 |7 | SR
M/S DR.
PURUSOTTAM

5 |omunr, p, |41930/2026(12.06.2026 |CONTC/2240/2026 |7 U
NATH .
SOUMYA

6  |RANJAN 41931/2026|12.06.2026 |FA/261/1988 7 U
SAHOO
P. K.

T sHRa 41933/2026|12.06.2026 |CRLMC/1822/2026 |7 U

8 [0 D 9h99041034/2026(12.06.2026  We(C) /25049/2025 7 U

9 |ANITA PANDA |41936/2026|12.06.2026 |BLAPL/4868/2026 |7 | v

10 |P. K. BARIK|41938/2026|12.06.2026 |CMP/1269/2018 |7 | R
P. K.

IS AN 41940/2026|12.06.2026  |CRLMC/1920/2026 |7 U
PARTHA

12| harur pag 41942/2026(12.06.2026  |CRLMC/1903/2026 |7 U

13 |M. K. RANA [41943/2026|12.06.2026 |[WP(C)/11975/2015 7 | CE

14 |K. C. RATH [41944/2026|12.06.2026 |[WP(C)/2937/2004 |7 | CE
P. K.

15 |t onma 41946/2026|12.06.2026 |CRLMC/1868/2026 |7 U
P. K.

16 |t onma 41947/2026|12.06.2026 |CRLMC/1869/2026 |7 U
SANJAY

17 | van sapy |41949/2026(12.06.2026 WP (C)/17110/2026 |7 U
SANJAY

18 | vnm sapy |41951/2026(12.06.2026 WP (C)/16992/2026 7 U

19 |M.K.MOHANTY [41958/2026|12.06.2026 |CRLMC/2417/2023 |10 | c |

Total 1145

N I C (Software Team)




